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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A NO. 544 OF 2019
IN THE MATTER OF :
Dr. Kiran Ramdas Kamble & Anr. ..Applicant
Versus

State of Maharashtra ...Respondent

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT
TRIMBAK MUNICIPAL COUNCIL

I, Sanjay Prakash Jadhav, S/o.Sh. Prakashrao, aged about 48 years,
presently working as Chief Officer, Trimbak Municipal Council,
Trimbakeshwar, District Nashik, Maharastra, do hereby solemnly

affirm and state as follows:

1. That I am conversant with the facts and circumstances of the case and
competent to swear this affidavit in my official capacity and on behalf
of Trimbak Municipal Council, on the basis of the records, documents
and facts available with the Council.

2. T humbly stated that the water samples were collected from the Inlet

and outlet of the STP and sent for analysis by Maharastra State
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Pollution Control Board (MSPCB). A report to that effect was sent by

MSPCB on 04/02/2022. Copy of the report dated 04/02/2022 is

annexed as ANNEXURE R2.

3, That the said report is being filed for the kind consideration of this

Hon'ble Tribunal.. . M

r
Trimbak Muncipal Council
VERIFICATION

I, the aforenamed deponent , verify that the contents of this affidavit

are true to the best of my knowledge and nothing material has been

concealed therefrom.

Verified at Nashik on 7" day of Febraury 2022.
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(Do

HARSHAL S. KENGE

Advocate & Notary
Government of India

Fatueg urregﬂi‘ﬁ f
identified by = |

R S




MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0253-2362820

Fax : 0253-2365161

Email :sonashiklab@mpcb.gov.in
Website : http://mpcb.gov.in

—
MAHARASHTRA

)\ | /4

Regional Laboratory

Maharashtra Pollution Control Board,
1st floor-Udyog Bhavan, Rathi Chowk,
Near ITI, Trimbak Road, Satpur
MIDC, NASHIK- 422 007.

Repot Outward No.: MPCB/RL-Nashik/JV S/21-22/02/10

Date: 04/02/2022 01:04 PM

Analysis Report-Water (JVS)

Client/Industry/location Name & Address
Trimbak Municipal Council (STP Consent)
Restaurant activity having overall waste water generated upto 10 KLD
Sample Details
Field SamplelID: BR-0015583
L aboratory Sample Code: MPCB/RL-Nashik/JVv S/21-22/509
Sample Details (Water/Air/[HW) : Water
Sample Volume Received :
Sample Collected By : FO-Nashik (R.P. Suryawanshi) (SRO-Nashik)
Seal No. : 226
Typeof Industry / Location details: red
Sample Collected On : Jan 18 2022 09:05:00:000AM
Sr.No Parameter Result Unit Method of analysis
1 pH 8.3
2 Ammonical Nitrogen 5.43 mg/l
3 Bi%cgmergri]gﬁ%%gen 60.0 mg/l
4 Detergent 240 mg/l
5 Dissolved Oxygen 12 mg/l
6 Nitrate Nitrogen 1.44 mg/l
7 Phosphate (ortho) 2.56 mg/l
8 Qil & Grease 18 mg/l
9 Faecaltgcﬂglfla[]né(l\/l PN NA MPN/100 ml
10 Total t%glljrf]pqurpe)(l\/l PN NA MPN/100ml
Sr.No Parameter Reason Reason Detail
1 Faecal Coliform (MPN technique) NA Bacteriology Bottle is not submitted.
2 Total Coliform (MPN technique) NA Bacteriology Bottle is not submitted.

Where, NA: Not Analysed ND: Not Detectable

Report Type: final




Report generated on: 2022-02-04 13:04:39
Compiled & Approved by: Shantilal Nagare
Reviewed on Date: 04/02/2022 01:04 PM

Reviewed by: Shantilal Nagare

* Electronic report does not require signature

Shantilal Nagare (Lab. I/c.)
Approving Authority
Reviewing Authority

Regional Laboratory Nashik, MPCB

Copyright © 2020 LIMS. All rights reserved.



MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0253-2362820
Fax : 0253-2365161

Email :sonashiklab@mpcb.gov.in
Website : http://mpcb.gov.in
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Regional Laboratory

Maharashtra Pollution Control Board,
1st floor-Udyog Bhavan, Rathi Chowk,
Near ITI, Trimbak Road, Satpur

MIDC, NASHIK- 422 007.

Repot Outward No.: MPCB/RL-Nashik/JV S/21-22/02/11

Date: 04/02/2022 01:06 PM

Analysis Report-Water (JVS)

Client/Industry/location Name & Address

Trimbak Municipal Council (STP Consent)

Restaurant activity having overall waste water generated upto 10 KLD

Sample Details

Field SamplelID:

BR-0015584

Laboratory Sample Code:

MPCB/RL-Nashik/JV §/21-22/510

Sample Details (Water/Air/[HW) :

Water

Sample Volume Received :

Sample Collected By :

FO-Nashik (R.P. Suryawanshi) (SRO-NashiK)

Seal No. : 226
Typeof Industry / Location details: red
Sample Collected On : Jan 18 2022 09:05:00:000AM

Sr.No Parameter Result Unit Method of analysis

1 pH 8.4

2 Ammonical Nitrogen 0.27 mg/l

3 Blg)cgmergrggﬁ%%gen 8.0 mg/l

4 Dissolved Oxygen 5.6 mg/l

5 Nitrate Nitrogen 155 mg/l

6 Phosphate (ortho) 1.86 mg/|

7 Qil & Grease BDL mg/l

8 Faecaltgcﬂrl]flahg(l\/l PN 17.0 MPN/100 mi

T if MPN
9 otal than%Lr]‘é)( 170.0 M PN/100ml

Report Type: final

Report generated on: 2022-02-04 13:06:10

Compiled & Approved by: Shantilal Nagare

Reviewed on Date: 04/02/2022 01:06 PM

Reviewed by: Shantilal Nagare

Shantilal Nagare (Lab. I/c.)
Approving Authority




Reviewing Authority

Regional Laboratory Nashik, MPCB

* Electronic report does not require signature
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